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t[THE MINISTER OF HEALTH AND 

FAMILY WELFARE (SHRI RAJNARAIN): 
(a) There is no pro. posal to start a Centre for 
imparting education in Emchi (Tibetan) 
System of Medicine. However, a Research 
Unit is in existence at Dhararnsala, as an 
adjunct to the Central Research Institute 
(Ayurveda),. Patiala. It is functioning in 
collaboration with the Institute of Tibetan 
Medicine, Dhararnsala and doing a pilot study 
(clinical) in Tibetan Medicine. In addition, a 
Research Centre for literary research work 
has also been established at Leh (Laddakh) by 
the Central Council for Research in Indian 
Medicine and Homoeopathy. 

(b)   No.] 

 
 Teaching  of    Sanskrit  under     the 

10+2+3 system of education 
480. DR. LOKESH CHANDRA: Will the 

Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleased to 
state: 

 

(a) whether there is any possibility of 
Sanskrit being included as a subject of 
teaching in the 10+2+3 system of education 
which is now under review by Government; 
and 

(b) if not, what arrangements 
Government propose to make for the study of 
Sanskrit under the system?] 

 
f[THE MINISTER OF EDUCATION, 

SOCIAL WELFARE AND CULTURE (DR. 
PRATAP CHANDRA CHUNDER): (a) and 
(b) Sanskrit is generally taught in all the 
States and Union Territories either as a 
second language or as a third language. In 
some States it is an optional language and in 
some others it is taught as a part of a 
composite course along with the mother 
tongue. However., the Scheme of studies 
under the 10+2+3 pattern is now under active 
review. Therefore, at present, it cannot be 
said, as to what place Sanskrit will occupy, 
when the scheme is revised. However,, in the 
scheme of studies from Classes IX to XII 
under the 10+2 pattern drawn up by the 
Central Board of Second- 

t[ ]   English  translation. 
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ary Education,. Sanskrit has been in 
cluded as one of the languages to be 
taught.]  

 
Central Hindi  Institute at Agra 

481. SHRI SUNDER SINGH 
BHANDARI: Will the Minister of 
EDUCATION, SOCIAL WELFARE AND 
CULTURE be pleased to state: 

(a) the names of the places in the country 
where branches of Kendriya Hindi Sansthan 
are functioning at present;  and 

(b) whether arrangements have also been 
made to start correspondence course by these 
Sansthans?] 

 
t[THE MINISTER OF EDUCATION, 

SOCIAL WELFARE AND CULTURE (DR. 
PRATAP CHANDRA CHUNDER): (a) New 
Delhi, Hyderabad and Shillong. 

f[ ]   English  translation. 

(b) No,. Sir. There is no proposal at present 
to start separate correspondence courses at the 
branch campuses of the Sansthan, but they 
will assist the main campus at Agra by 
providing guidance and arranging personal 
contact programmes for the students of the 
proposed correspondence courses.] 

Suicide by a Junior Stenographer in the 
DDA's Office 

482. SHRI  S. W. DHABE: 
SHRI  N.  H.  KUMBHARE; 
SHRI  SHRIKANT VERMA: 

Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND 
REHABILITATION    be    pleased    to 
state: 

(a) whether Government have instituted 
any inquiry into a recent case of suicide by a 
junior stenographer in the office of the Delhi 
Development Authority;  and 

(b) if so, what are the findings of the 
inquiry? 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND 
REHABILITATION (SHRI SIKANDAR 
BAKHT): (a) Inquest proceedings into the 
circumstances of the death were conducted 
by the Police. 

(b) According to the inquest report, the 
stenographer committed suicide due to 
frustration and death was caused due to shock 
as a result of multiple injuries. 

Reduction in registration fee paid by 
Group Housing Societies in Delhi 

483. SHRI RAGHBIR SINGH GILL: 
Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE 
HABILITATION be pleased to state: 

(a) whether it is a fact that a heavy 
registration fee is charged by Government on 
plots of land allotted to Group Housing 
Societies in Delhi by the Delhi Development 
Authority; 

(b) if so, what is the rate at which 
registration fee is charged; 


